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expansion and upgradation of te lecom m unia tion  system 
in rural/urban areas of M aharashtra during the last three 
years, d is tric t-w ise ;

(b) whether the deve lopm ent of te lecom m unication 
in rural areas has been given the top priority and the 
im p lem enta tion  was ta rdy  and s lugg ish  due to no n 
availab ility of funds and equipm ents;

(c) if so, the steps proposed to be taken to en-sure 
that p ro jec ts  in hand fo r rura l a reas are com p le ted  
w ithout fu rthe r de lay in M aharash tra  in genera l and 
Shoiapur d is tric t in particu lar; and

(d) the details of pro jects whi^h are lagging behind 
the s c h e d u le  in im p le m e n ta tio n  in the  S ta te  and 
particu larly in S ho iapur d is tric t9

THE MINISTER OF COM MUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) to (d). The inform ation is being 
collected and will be laid on the Table of the House.

[T ransla tion]

Air Services

2514. SHRI K A C K A R U  BHAU RAUT : W ill the 
M inister of CIVIL AVIATION be pleased to state :

(a) w hether the G overnm ent of M aharashtra has 
demanded expansion of air services in the state;

(b) if so, the details thereof; and

(c) the steps taken or proposed to be taken in this 
rega rd9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) to (c). Yes, Sir. A request has been 
re c e iv e d  fro m  G o v e rn m e n t of M a h a ra s h tra  fo r 
increasing  se rv ices to A urangabad. Due to capacity  
and crew  con s tra in ts , Ind ian A irlines is, at presen t, 
not in a p o s it io n  to in c re a s e  the  s e rv ic e s  to 
Aurangabad.

[E ng lish ]

Norm s/G uidelines

2515. SHRI K. PRADHAN I : W ill the M in ister of 
CIVIL AVIATION be p leased to state :

(a) w he the r any norm s, gu ide lines  or regu la tion  
have been laid down by the Governm ent in respect of 
on board enterta inm ent in Public and private Airlines; 
and

(b) if so, the details thereof?

THE M INISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) and (b). No guidelines have been laid 
down by the G overnm ent except that alcoholic drinks 
are not perm itted to be served or consumed on board 
the aircraft on dom estic sectors in India.

Child Labour

2516. SHRI PINAKI MISRA :

SHRI RAMESH CHENNITHALA :

SHRI M ADHAVRAO SCINDIA :

SHRI RAM NAIK :

W ill the M inister of LABOUR be pleased to state :

(a) w hether the In te rna tional Labour O rganisation 
has re c e n tly  c a s t ig a te d  the  d e v e lo p in g  c o u n tr ie s  
includ ing India for the ir s lugg ish  enforcem ent of an ti
child labour leg is la tions;

(b) if so, the details thereof;

(c) the percentage of ch ild ren under 15 who are 
engaged in child labour in India;

(d) whether the im plem entation of anti-ch ild  labour 
m easures has been unsatisfactory; and

. (e) if so, the steps taken to rem edy the situation?

TH E  M IN IS T E R  OF L A B O U R  (S H R I M. 
ARUNACHALAM ) : (a) and (b). No, Sir. In June, 1996, 
the In ternational Labour Conference and the Informal 
T ripartite  Meeting at the M in isteria l level organised by 
the ILO d iscussed the subject of child labour. It was 
observed that deve loping countries are awakening to 
th e  s e r io u s  s o c ia l,  e c o n o m ic  and  d e v e lo p m e n t 
im plication of child labour. The Resolution adopted by 
the Conference, calls upon G overnm ents, em p loye rs ’ 
and w orkers ’ o rganisations to, interalia, enact and give 
fu ll e ffe c t to n a tio n a l le g is la tio n  th a t p ro h ib its  the  
explo ita tion of children at work.

(c) to (e). According to the 1981 census, the total 
num ber of w ork ing  ch ild ren  (in the age g roup 0-14 
years) was 13.6 million. These were 4.26%  of the to ta l 
population of children (0-14 years) in the country.

A m ajor p rogram m e to e lim ina te  ch ild  labour in 
h a z a rd o u s  o c c u p a t io n s  by 2 0 0 2  A .D . has b een  
launched . N ationa l C hild  Labour P ro jects  are being 
im p lem ented  in Child labour endem ic areas w herein 
non-form al education, vocationa l tra in ing, supplem entary 
nutrition, health care and stipend, etc. are provided. A 
m assive awareness generation cam paign has also been 
launched to sensitise  people  aga inst the practice  of 
child labour. The root cause of child labour being poverty 
and under-developm ent, total e lim ination of child labour 
can be a ch ie ve d  w ith p ro g re s s iv e  im p ro ve m e n t in 
poverty situation through deve lopm ent in econom ic and 
social sectors.

Alum inium  Plant, Orissa

2517. DR. KRUPASINDHU BHOI : Will the M inister 
of MINES be pleased to state :

(a) the num ber of fam ilies  d isp laced  due to the 
e s ta b lis h m e n t of A lu m in a  and A lu m in iu m  p la n t at 
Dam anjodi and Angul by NALCO in Orissa;


